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+[Tee MINISTER or STATE IN THE
MINISTRY orF TRANSPORT anD
COMMUNICATIONS (SHRI HUMAYUN
Kapr): Yes, there has been one
case in which there was a difference
of opinion. This related to the acci-
dent to 565 Dn. Passenger train which
occurred on the 2nd September 1956

between Jadcherla and Mahbubanagar
stations on the Central Railway.]
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+[Crors DAMAGED DUE TO GRASS-
HOPPERS IN PUNJAB

693. Sur1 NAWAB SINGH CHAU-
HAN: Will the Minister of Foobp anp
AGRICULTURE be pleased to state:

(a) whether Government are aware
that grass-hoppers have caused heavy
damage to crops in certain areas in
the Punjab;

(b) whether Government have
given any assistance to the State
Government in this connection; if so,
what?]
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+[Tue MINISTER or FOOD awnD
AGRICULTURE (Sum1 A, P. JamN):
(a) Yes.

(b) No assistance was given by the
Government of India as the Govern-
ment of Punjab did not ask for it.}

LoANS AND GRANTS GIVEN BY CENTRAL
GOVERNMENT TO DELHI MUNICIPAL
COMMITTEE

694. Surr M. VALIULLA: Will the
Minister of HrALTH be pleased to
state:

(a) what is the extent of loans and
grants given by the Central Govern-
ment in the year 1956-57 to the Delhi
Municipal Committee; and

(b) what is the rate of interest
charged for the loans given? ’

Tue MINISTER or HEALTH (SHrI
D. P. KARMARKAR): (a) Loans
amounting to Rs. 51,73,600 and grants ~
amounting to Rs. 18,37,904-4-9 were
paid to the Delhi Municipal Com-
mittee during 1956-57.

(b) The rate of interest charged
for the loan of Rs. 30,17,600 was 5
per ceni. per annum and for the
remaining amount of Rs. 21,56,000, 44
per cent. per annum.

PURCHASE OF SHIPS ON THE BASIS OF
DEFERRED PAYMENT

695. SHrR1 M. VALIULLA: Will the
Minister of Transport anD Com-
MUNICATIONS be pleased to state:

(a) whether Government have any
proposal under consideration to pur-
chase ships on the basis of deferred
payment; and

[ 1 English translation.



